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BEFORE THE NATIONAL GREEN TRIBUNAL
AT PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO.: 16 OF 2019
IN
ORIGINAL APPLICATION NO.: 153 OF 2014

IN THE MATTER OF:

Indian National Trust for Art
and Cultural Heritage ...Applicant

Versus

Government of NCT of Delhi & Ors. ...Respondents

OBJECTIONS ON BEHALF OF THE APPLICANT ON THE REPORT,
DATED: 29.07.2024, FILED ON BEHALF OF THE MEMBER SECRETARY,
STATE WETLAND AUTHORITY, HARYANA WITH REGARD TO THE
NOTIFICATION OF THE NAJAFGARH JHEEL

MOST RESPECTFULLY SHOWETH:

1. That the Applicant had filed the above titled Original Application raising the
threats to the Najafgarh Jheel, an important water body in the National Capital
Region, arising from continuous encroachments, unauthorized constructions
and the fast draining of the lake waters by widening the Najafgarh drain,
connecting the lake with Yamuna, by the Respondents on the pretexts of flood-
protection. The Applicant by way of the Original Application had also raised
inaction on the part of the Respondents in curbing the unauthorized
constructions in and around the lake. The Original Application sought revival,
protection and preservation of the interstate Najafgarh Jheel, which is
extremely vital to meet the drinking and domestic needs of the water starved
areas of Gurgaon and Delhi through groundwater recharge, moderate urban
flooding, maintain and restore biodiversity habitats, developing climate

resilience.
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2. That vide Order, dated: 30.07.2024, this Hon’ble Tribunal was pleased to
permit the Counsel for the Applicant to file objections to the report, dated
29.07.2024, filed by the State Wetland Authority and place all the relevant
material on record on which the Applicant wanted to rely upon within a period

of four weeks.

The relevant parts of the Order dated: 30.07.2024, passed by this Hon’ble

Tribunal are extracted as under:

(L3

4. Submission of the Learned Counsel for the applicant is that entire
submerged area of Najafgarh Jheel falling within the territory of State of
Haryana should be declared as wetland and that it cannot be reduced to
mere 75 acres. Counsel for the applicant is permitted to file objections to
the report and place all the relevant material on record on which he wants

to rely upon within four weeks.

3. That at the outset it is submitted that the State of Haryana and the State
Wetlands Authority, Haryana have played a fraud upon this Hon’ble Tribunal
by supressing crucial facts and concealing vital information with regard to the
extent of submergence of the Najafgarh Jheel, and its Notification as a
Transboundary wetland, with a malafide intent to dry and destroy the whole
Jheel which is crucial for securing the water needs of the parched Gurugram
district (which is experiencing a groundwater exploitation rate of over 300%)

in Haryana and also limiting the waters on the Delhi side also.

4. That the covert and malafide intent of the State of Haryana and the State
Wetland Authority, Haryana, in stating in the Status Report, dated:
29.07.2024, that a paltry 75 acres will be notified are revealed in the
deliberations of the Inter-ministerial Committee, which was set up by the
Ministry of Environment, Forest & Climate Change (MoEF&CC, hereinafter
referred to as MOEF&CC), at the behest of the State of Haryana in 2022. The
deliberations, as obtained by the Applicant through RTI, clearly state that
Haryana has earmarked the same land of 75 acres for making a bundh in the
Jheel parallel to Delhi side bundh so as to kill the Jheel and ultimately destroy
it. This proposed bundh is itself a prohibited activity in the Jheel in terms of
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the Wetlands (Conservation and Management) Rules, 2017 as also noted in

the EMP.

The relevant extracts from the deliberations of the said Inter-ministerial

Committee, as obtained vide RTI reply, are reproduced as under:

“...Km 5800 to Km 6737) falls under the jurisdiction of the Delhi Govt.
The length from Km 6,737 to Km 11,734 (Right side) of Najafgarh Drain
falls in the boundary of Haryana. The proposed bund is shown as Y-Z on

the map. Accordingly, 75 Acres Land is required for constructing the

Embankment (Total lengoth 4,997 km) from Km 6,737 to 11,734 along

bl

Najafearh Drain.’

(Emphasis added)

(A True Copy of the relevant extracts from the deliberations of the Inter-
ministerial Committee, as obtained vide RTI reply is annexed herewith and

marked as ANNEXURE O-1)

. That the State Wetlands Authority, as per Rule 5(4)(1) of the Wetlands
(Conservation and Management) Rules, 2017, is obligated to perform the

following function:

“in cases wherein lands within boundary of notified wetlands or wetlands
complex have private tenancy rights, recommend mechanisms for

b

maintenance of ecological character through promotional activities,’

It is submitted that, as such, regardless of the revenue record the area of
submergence is required to be notified as a wetland under the Wetlands
(Conservation and Management) Rules, 2017 and which in no way adversely

affects the interests of farmers.

. That it is essential to protect the recorded area of submergence as per the mean

HFL of the last 10 years for the following reasons :

I. Wetland spread follow contour lines and not straight lines — hence the
very concept of notifying a straight line rectangle 5000m x 60m [75
acres] is violative of natural hydrological principles and aimed at

confining a vast natural lake into an artificial narrow tank.
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1. Mean HFL recorded from 2007 to 2017 is 209.86m. As per Wetlands
(Conservation and Management) Rules, 2017, up to a distance of 50m

from this HFL no permanent construction is to be permitted.

Iii. Najafgarh Jheel is the main flood buffering wetland for Gurugram city
in absence of which the city will be submerged in intense rainfall events

which are increasingly frequent.

Iv. Najafgarh Jheel is the main groundwater recharge zone in District
Gurugram, where, as per NITI Aayog’s Composite Water Management

Index, the aquifer will be exhausted in the next two years.

V. Najafgarh Jheel is the main wetland habitat in the region for bird

biodiversity.

Vi. The throttling of the vast spread of Najafgarh Jheel to a narrow artificial
rectangular strip may well repeat a Bangalore like situation in

Gurugram

7. That the State Wetlands Authority, as per Rule 5(4)(g) of the Wetlands
(Conservation and Management) Rules, 2017, is required to perform the

following function:

“define strategies for conservation and wise use of wetlands within their
jurisdiction; wise use being a principle for managing these ecosystems
which incorporates sustainable uses (such as capture fisheries at
subsistence level or harvest of aquatic plants) as being compatible with
conservation, if ecosystem functions (such as water storage, groundwater
recharge, flood buffering) and values (such as recreation and cultural) are

maintained or enhanced,”

8. That further, Rule 4 of the Wetlands (Conservation and Management) Rules,

2017, imposes certain restrictions, as under:

“4. Restrictions of activities in wetlands.-(1) The wetlands shall be conserved
and managed in accordance with the principle of 'wise use' as determined

by the Wetlands Authority.

(2) The following activities shall be prohibited within the wetlands, namely,-
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(vi) any construction of a permanent nature except for boat jetties within fifty

metres from the mean high flood level observed in the past ten years

calculated from the date of commencement of these rules;

»

(Emphasis added)

9. That, in accordance with Rule 4(2)(vi), as stated above, the High Flood Levels

of the decade preceding and prior to 2017 are as follows :

Year High Flood
Level Contour
2009 210m
2010 210.35m
2011 209.75 m
2012 209.72 m
2013 209.92 m
2014 209.70m
2015 209.70m
2016 210 m
2017 209.62m
Average Level 209.86M

AREA OF SUBMERGENCE

Source : I&FC, Delhi

10.That according to the ‘Land Revenue Settlement of the Gurgaon District,

1882°, “the area of excessive inundation in the Gurgaon Districtis 1772 acres

belonging to villages Dharampur, Daulatabad, Budgera, Mankraula and

Naubaramad” which are the present day Haryana villages.
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(A True Copy of the relevant extracts of the ‘Land Revenue Settlement of the
Gurgaon District, 1882’ is annexd herewith and marked as ANNEXURE O-
2)

11. That the area of submergence as recorded in Haryana EMP and subsequently
in the Joint EMP [on behalf of State of Haryana and Government of NCT of
Delhi], submitted by the CPCB on behalf of MoEF&CC, before this Hon’ble

Tribunal, are as follows :
e  Submergence Area under contour 211m : 5349 acres
e  Submergence Area under contour 210m : 3436 acres

e  Submergence Area under contour 209m : 917 acres

The above-mentioned area is now being sought by Haryana to be reduced to

a mere 75 acres even in the face of water crisis which also appears to be

trickery in view of their declaration in the Interministerial Committee

mentioned in above para 4.

(A True Copy of the relevant extracts of the Haryana EMP as well as Joint
EMP are annexed herewith and marked as ANNEXURE O-3).

12. That as per the ‘Report of the Haryana State Wetland Authority’, dated
29.07.2024, filed before this Hon’ble Tribunal, the area of submergence,
supported by satellite imagery is clearly shown. The satellite imageries

submitted in the said report admit submergence of 2048 acres on 24.09.2021
and 1667 acres on 11.11. 2021.

(A True Copy of relevant parts of the ‘Report of the Haryana State Wetland
Authority’ dated 29.07.2024, showing the extent of submergence in Najafgarh
Jheel, is annexed herewith and marked as ANNEXURE O-4).
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13. That the Google satellite imagery, dated: 13.06.2024 and of Sentinel satellite
image, dated 30.06. 2024 clearly show a water spread of over 4 sq.km. which
is along the contour and not a straight line as proposed by Haryana, illogically

and without application of mind.

(A True Copy of the Google satellite imagery, dated: 13.06.2024 and of
Sentinel satellite image, dated 30.06.2024 clearly showing a water spread of
over 4 sq.km. is annexed herewith and marked as ANNEXURE O-5).

14.That several relevant satellite imageries show the vast spread of Najafgarh
Jheel following the contour line rather than straight line, further showing that

in each case, the submergence area is in excess of 1000 acres.

(A True Copy of the relevant satellite imageries showing the vast spread of
Najafgarh Jheel following the contour line rather than straight line, further
showing that in each case, the submergence area is in excess of 1000 acres, is

annexed herewith and marked as ANNEXURE 0-6)

15. That the State of Haryana to bound to implement its part of the Joint EMP,
dated: 13.12.2021, filed by the MoEF&CC before this Hon’ble Tribunal,
wherein the concurrence of the State of Haryana is expressly noted and to

which the State of Haryana has not objected in the last 32 Months.

(A True Copy of the relevant part of the Joint EMP, dated: 13.12.2021, filed
by the MoEF&CC before this Hon’ble Tribunal is annexed herewith and
marked as ANNEXURE O-7)

16. That it is expedient in the interest of justice that the entire area of Najafgarh
Jheel falling in Haryana, with core submergence area of 209m contour, buftfer
zone upto contour 211m and HFL upto 212.5m contour as noted in Joint EMP,

1s notified as Wetland.
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PRAYER

In light of the facts and circumstances stated herein-above, it is most

respectfully prayed that this Hon’ble Tribunal may, graciously, be pleased to:

A. Direct the State of Haryana to prepare the Brief Document and send the
same to MOEFF&CC for Notification of Najafgarh Jheel as a
Transboundary Wetland, with core submergence area of 209m contour
[917 acres], buffer zone upto contour 211m and HFL upto 212.5m
contour as noted in Joint EMP, along with the zone of influence
extending up to 212.5 m., on that part of the Jheel, falling on the side of
Haryana;

B. Direct the State of Haryana to implement its part of the Joint EMP,
dated: 13.12.2021, filed by the MoEF&CC before this Hon’ble
Tribunal, wherein the concurrence of the State of Haryana is expressly
noted and to which the State of Haryana has not objected in the last 32
Months;

C. Direct the above said compliances to be carried out within 30 days in a

time-bound manner;

D. Pass any other Order(s) or direction(s) as this Hon’ble Tribunal may

deem fit and proper on the facts and circumstances of the instant case.

YR AP
Ao D s -
Dl-tll():\iliz\"l’ i

L | N T y C H
Matural  Heritage Division
11, Lodhi Esipte. New Dielhi-110 003

*

APPLICANT

FILED BY: ‘@L’

AKASH VASHISHTHA

(Advocate for the Applicant)

490, Lawyers' Chamber Block-11,

Delhi High Court, New Delhi-110002

Ph.: 9717006866, 8588995654

Email: akashvashishtha.official@gmail.com

Dated:- 28.08.2024
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION NO. : 16 OF 2019

IN
ORIGINAL APPLICATION NO.: 153 OF 2014

IN THE MATTER OF:

Indian National Trust for Art and

Cultural Heritage ...Applicant
Versus
Government of NCT of Delhi & Ors. ...Respondent(s)
AFFIDAVIT

I, Manu Bhatnagar, S/o Lt. Sh. R.P. Bhatnagar, aged around 66 years,
R/o 24, Chitra Vihar, Delhi-110092 do hereby solemnly affirm and

declare as under:

1. That I am currently employed as the Principal Director in the
Applicant Organization and am conversant with the facts and

circumstances of the case and competent to swear this affidavit.

2. That the contents of the accompanying Objection are true and
correct to my knowledge as derived from the records of the case.

No part of it 1s false and nothing material has been concealed

therefrom.
3\ 70 4
A Divinaty
PPOINTED BY TALL e gvisy
NOTARY EST GF DA DEPONENT
o o KHARRANDA L
% S 1 N T 3 c H

Nataral Heritage Divigion
71, Lodhs Esinte, New Delhi-110 003

DEPONENT
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VERIFICATION
Verified on this day of August, 2024 that the contents of the
present Affidavit are true and correct to my knowledge and belief and

nothing material is concealed therefrom.

Al )
2Y

T g{% v

e TR DEPOXNENT
1\(—\&01:0 At ATTE ED Pl T L e
~AEH WY -SEN Nataral Heritage Diwision
y 10BN LT RE ~ db ;
‘(‘)EFOT-!"‘ W N\"\f . ; 1, Lohi Estase. New Pelhi- 1 10 003
N , PUBLIG
$\G NOT DEPONENT

Y
LIC APPOINTED B
NOTARV(?(l)JVBT' G INDIA

Pog KHARRA NDA

1| 28 AUG 202452
A%ESTEE 9699422266
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ANNEXURE O-1

Extract from the deliberations of the Inter-ministerial Committee as
obtained through RTTI:

File Na. F22012/23/72004-CS(W P (Computer Na. 101406)
WIENE /2071 SWETLAND

0 of Sasehaldurs and Renatioiarios

O

Mererad B SRy AR RATTL R ey I BT T R R e

11



Land Revenue Settlement of the Gurgaon District — FC Channing,
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ANNEXURE O-2

Settlement Officer, 1882

extracts

these circumstances I have to propose an assessment of Rs. 10,552, being
a decrease of 53 per cent. on the existing jams, Rs. 11,137,
My rates are—

Rs. A. P.
Chéhi o IR0
Déhri vee 2710
Bariini Chiknot and Narmot ... 1 8 0
Magda s R 3
Bhur e 1012 0
Fallow . 012 0

In fixing the Chéhi rate, regard has been paid on the one hand to
the nearness of water to the surface, and on the other hand to the
percentages of salt and brackish wells, and the other rates correspond
to the qualities of the various deseriptions of soils as above described.

. . * . .
35. Section 247.—Chak Najafgarh jhil contains 12 villages with
Chak Najafgarh jhil, a total area of 14,242 acres lying around the

southern end of the Najafgarh jhil, Of its
soils the Bhur (20 per cent. ) is mainly found where this circle adjoins
Chak Farrukhnagar, and is, as in that circle, high, uneven and :
some 25 per cent. of the Bhur is however of good quality: while the
Magda (366G per cent.), the Narmot (231 per cent. ) and the Chiknot
{203 per cent, ) are all good scils, the last two being mainly lands
flouded from the jhil. Owing to the abondance of natural irrigation
and the saltness of the sprinis. the well irrigated area, notwithstand-
ing the ncarness of water to the surface, is under 3 per cent. Of the
irrigation ldos, 65 per cent. are on sweet, 20 per cent. on brackish
and 15 per cent. on ralt wells. All the wells are of masonry. 533
per cent. of the well lands are Magda, 337 per cent. Bhur, 105 per
cent, Narmot,and 25 Fer cent. Chiknot. 60 per cent. were actually
irrigated in the year of measurement.

Barley is as usual the staple well erop, being 696 per cent.
agninst wheat 139 per cent. The rate which with reference to the
foregoing considerations I propese is Rs. 3 per acre,

Of the Baréini lands 08 per cent. are Chiknot and 13'2 per cent
Narmot, both good, low lying, generally by moist from the vicinity of the
jhil, and occasionally benefited by floods. 532 per cent. is Magda, also good
these soils resemble those ot Chak adjoining Dihar and wmay be assessed
at the same rates, the remaining 328 per cent. are Bhur, of which, as
above noted, three-quarters is bad, similar to that of Farrukhnagar, which
Thave proposed to assess at Re. 0-0-0,but one-(rurter being of fair
quality worth about Re. 0-14-0, my rate for the Bhur in this circle is
Re. 0-10-0. Bijra forms 42'3 per cent, of the Bardini produce, barley 21°1
per cent.,, wheat 12 per cent., jowfir 77 per cent., autumn pulses ¢ per
cent., wheat and gram 38 per cent., c.tton 3'4 per cent. and gram 1'4
per cent,

But the especial feature of this circle is the irrigation from the

12
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jhil. 6,042 acres are shown in the statements as Dihri.  Of these 364
per cent. are Chiknot, 31'5 per cent. Narmot, 23 per cent, Magda, 9'1
per cent. Bhur, The great bulk of these lands are flcoded by the jhil
waters, and the small remaining portion is irrigated by drainage from
the higher tracts around. Of the crops grown on the Dihri lands in the
year of measurement, wheat formed 406 per cent, barley 169 per cent,
melons 11'2 per cent, jowhr 8G per cent, sugarcane '8 per cent,
cotton 3 per cent., barley and gram 26 per cent., wheat and gram 2
per cent, and gram 07 per cent.

As I lately submitted a separate report on the subject of these
villages with reference to proposed drainage works, I extract from it
the following remarks :—

*“ In this district there are twelve villages which are wholly or
rtly liable to inundation from the jhil; in five of these villages the
nds lie beyond all risk of excessive inundation, except, perhaps, in

seasons of most unusually heavy rains, and the owners of these villages
have no desire whatever to see any further drainage works executed ;
s0 also in two other vill:gu, although lying somewhat near the jhil,
the villagers stated that their lands were not in need of further drainage ;
although a waste estate jointly owned by them and immediately
adjoining their village would be benefited. There remain five villages
which suffer from excessive inundation. 1 Dharmput, 2 Danlatébdd, 3
Budhers, 4 Mankraula, 5 Naubarfmad. The area in these five villages
which the people themselves point out as suffering from excessive
inundation is 1,772 acres, and after enquiry I accept tgis area as correct.

I have had a statement prepared showing the remissions granted
in these twelve villages during the last fifteen years, The total sum is
Rs, 18,985, of this Rs. 16,761 were granted in the five villages which
complain of inundation, and Rs, 2224 in the other seven villages:in
the five villages the average remissions were Rs, 1,117 per annum,
Leing nearly 10 per cent. on the revenuo assessed, and in the other
villages Rs. 148 per annum, being less than one-and-a-half per cent. on
the revenue: the total average annual remissions were Rs, 1285 per
annum, almost the whole of which is due to the action of the jhil.

In the seven villages the remissions on account of inundations were
given in kharif only.

The system of cultivation adopted in these villages is as follows :—
The ordinary kharif crops such as jowdr, bijra, £e, are sown in
those high lands which are beyond the ordinary inundation level,

From the lands which after being flooded by the jhil submerge
Lefore the end of November, good crops of wheat are obtained.

Lands which have remained submerged beyond the season of rahi
sowings, but which have become fit for cultivation by the eud of
March, may be planted with sugarcane or melons.

If any lands have remained under water so long that they continue
moist up to the commencement of the rains, rice is sown and trans-
planted into the shallow water near the edge of the jhil Rice alsocan

M2

13
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ANNEXURE O-3

Haryana EMP [submitted before Hon’ble NGT on 27.09.2021] —
Extracts:

| -

l Executive Summary

1 Maryana State is situsted (n the northern part of India and s bounded by Pungab and
Himachal Pradesh 1o the north and by Ragasthan to tee wess and south. It i located between
2707 10 30* 35 N lantuide st between 74" 28' and 77° 36 £ longtude. There are 22
ahstricts o The stite Thee 1080 geographical aree of the state 5 44,212 k2, which iy 1.4 % of
the geagrophical srea of the country. Haryana tas four main geographical featuros, namely
the Shivabik Hills to the northeast. the Aravalll Range (n the south, the Aravalli Rango i the
wouth, the Sem)-desert vandy plain to the southwest and the Yamuna-Ghaggar plain forming
the largest part of the state There are twu agro dimatic xones in the state The north
western part i suitabile for rice, wheat, vegetable and temperate frints and the south
wostern part i switable for high quality agricultural produce, tropical frusts esotic
vegetables and bertial and medical plants. There are various lang use/land cover chasses
such av kharil, ratw, zaid, fallow, plantation. ewrgreen/ somi overgreen, decstuous,
shrub/ degraded fscrub, Httoral swamp, grassland. grozing land, wasteland, huils up area.
water bodies and scrub land (0 the state The total ares covered under Forest is 18% of the
il geographical srea of the State. The chimate of Haryana ks very hot in summer anid colid
in winters. The huttest months are May and June and the coldest being December amd
famuary. Rasnfall i variod, with the Shivalik Hills reglon being the wottest and the Aravall
Hills region being the driest. About B0, of the rainfall occurs in the monsoorn seasan during
the s of fuly and Soptomber

2 Najnigach Jheel a trans-boundiry water budy shared between Haryana and NCT of Delt, i
u ertical matural infrastructure for the rogon, buffering Noode. treating wastewater,
rocharging groundwater and providing habitat to numerous plant and amimal species. The
igh ornithological value of the [hoel is indicated by the presence of nearly three hundred
bird specses, including severul th d ones while nearly one hundred are winter
visitons which visit this lake durig winter and come from as far as Eurasian region-the rest
are resident Indian or kocal migratory hird speces. The jheel supports a good poputation af
pesces, mollusks ant gastrogods and that ks why the [beel supports a good population of
avilauna

& Desprte being the souree of several benefits and sustmning hahiats of diverse species,
Najalgarh [hee! has beon highly fragmented and wansformed, uied as a waste rocoptacie,
andt ifested with invasive specks. The Sahity River, to which Najatgerh fheel was the

natural floodpl has been 4 fly inte & drain. The decimation of fheel hos
exposed the neighboring setthements in laryana sod NCT of Delhi 1o high risks of pluveal
fiooding and reduced g ¢ lowels Rocent comstructions within the Jheet area, whie

ding natural fand func are precariols owing to high sewsmucity and

ln;dmn within the reglon.

& Conservathion and wise use of Nalafgart heel is an g Tor ble urb,
of the NCT of Dolhi and Harysna region, while alsa securing the role of wetlands as a part of
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critical eonlogial networks, key bewng, & part of the migration coeridor in the Central Auan
Plyway. The Government of India, throagh ity aumerous policies and programomes, o
desieous ol mninstreaming full range of ecosystem services und biodiversity values af
wetlands within developmerdal planning at various Jevek.

Implementing Wetlunds (Conservation and Management) Rules, 2017
5 Notifymg [heel under the Wetlands (0 i ) Rubes, 2097 & an

|mperative under the several judicial di ally Sup Court order of
meylzonmlmu\mmwlmmunuﬁwadawmlwwdenhmu
MhmnrmnmmmﬂMMmmummmw
Wite i of the Nagafgarh |hoel acquire high sigmifs in the face of
Incruaning witar strews, and intensity and frequency ol extreme ovents due to climate
chamte and other stressors.

‘The present water body regime is 4 pale siadow of an L ey
NMMMII&:!MWAMMMIOIWNMIMWM
i of embanh on the Delhi side have led 10 2 signilicant cortmlment i ares
wod inundation. The creation of Hund slong the Najaigarh Theel has resulted in massive
reduction in s by bonging 8143 acres under 211m contour line, ZBU5 acres under 210m
contour line and 1638 acres under 209m contour line uider agriculiure, The dramage trum
the areds are channeleaed into Najalgarh drain: although orbanization slso reduced the
sulimergihle aren in Haryana but stull 5349 acres under 21 1m contour lne, 3436 scres
undet 210m contour line and 917 acres under 209 T are fabde for holding
flood waters (Sinha et al, 2019),

. Develop within the fovel 210 ms amcd 211 m are vt dikely to
adversely mil land | g and ta be ideved os ‘no buftr
e or sone of mileence’ ax per pr of the Wetlands (Conservation and

Management) Rules, 2017.The droa = alse # hazard rone foc construction due 1 high
wowsminty and sod liguetaction risks [Refer map | for extent of wethust and one of
mfluence)

Hegulationt under the Wetlands (Conservation and Management) Rules, 2017 within tha
wetland and its sone of influence is proposed to be as follows.
Sr. Adtivities | Within Wetland | Within Zome of |
R [Mnm o Conversion tor pom-wetland uses mn.unfo Diversion ol
encroachment of any kind. inflowing
wister channels
. demmwnmu mnnhd
custing imbustries
. mbu

o Manufacture or handiing of storage of dipanal

e
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The Management Context

Nagafgarh fheel, a wans-boundary water body shared between Haryana and NCT of Delin,
Is b eritical patural infrastractine foe the region, bulfersng foods, treating wastewater,
recharging groundwater and providing habitat 10 oumerous plant and ammal ypecies,
Inchuding, diverse migratory and resident water hirds. Despite being source of critical
henefita and sustaming tugh binlogscal divormity, the wetland has beon highly fragmented
anid transformed), used ax 4 waste receptsce, and infested with invasive species. This
finvironment Mamagoment Pan has been drafted by Shri RS Verma Director
Eovironment & Climate Change Department, cum Member Secretary, State Wetland
Authonty, Maryanas . Or. REK Chautan. joit Director, Environment & Climate Change
Department. Maryana and Shrel Prince, Technical Expert State Wetland  Authority,
Haryana under the abie guidance of Shet Visl Virdhan, Chief Secretary to Gove Haryana
and Shei S N Koy, Addiional Chiel Seerotary, Emvirommrent & Chimate Change.
Department with the help of 2 Sub-Committee namely Ragincoring Sub-commuttee and
Fimancial Subvoummittee constituted for the mattor of Nagafiarh fheel This draft of
Environmoent Management plan has been prepared i comgpliance with the directions of
Honhile Natwinal Green Tribursal,

This Savirosment Mamagernent Flan has been prepared by the State Wetland Authunty.
Haryana. In framing this plan. the Authority has referred 1o existing reports (natable, the
hooklet - Najafgarh [heol propared by INTACH in 2018, & detalled note on status of
Najafgarh [heel and Action Man fur its preservation and Wetland and Restoration by Prof
€ R abis), and maps, satellite inages anid datasets made available by various agences. A
field-wisit to the weiland wos abso made on September 08 2021 by the Enginesring Sub-
Cammuttee, The plan wses the munagement plaaning guidance of the National Plan for
Aquatic Ecosysterns of the Masistry of Environment, Forest and Climate Change as the
referenco framewark.

Thas document 1 2 framework plan to be usod as a guide for developing a comprehensive
management plan based on # dagnostic evalyation of wetland features and refated
tandtivorsaty and their governing factors, imvelnng 3 malbdisciplinary expert fowm and
exteniaive stakeholder consultotions. The plan alse provides a banis of wetland
demarcation for the purpose of nobfication ynder Wetlands (Cohservation wnd
Managenmwnt) Hules, 2017. Given that thic is an interstate wotkand, this document sl
considered the dralt Enviroament Management Plan subnutted by Wetland Authority of
NCT Delbi, ond shared whion on  mongpement oljectives. dctions, monitoring
mecthanisms and institutional arrangement i developed.

Water body Extent

Straddling the bordee of Haryana ang NCT of Delly, the Najafgarh theel s o large wator
body lecated in the Sahibi River Ragn which spans 10611 Jon’ across Ragasthan,
Maryani and NCT Dlhi The water body farms part of the course of the Sahibi River and

16
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is depicted if the mapy of 1H03, 107, 1936, 1964,1975.1984. 1996, 2010 | Survey of
lnulundmhoﬂlym-nwmu'mmmmannnmuunqu s
also mentioned on 054 o1 National Wetland Atlas [Haryana State], 2011, and ds por the
February . 2017 direstions of the Supreme Court in matter velated 1o Writ Fetitiongs|
(Civif) Nofs). 230/2001 i ta be notified undor the provissons of Wetlands (Conservation
and Mamagement) Rules, 2017,

The current witer Body regime (s 4 fragment of lerge expanse, which wies poted in the
Dol Gagettzer, 1S53, a5 having a2 sproad of BE square mudes | 226km2 ar 565N wres|
Dased 00 the Hevenue Settiement Records [Maconnchie, 1880} 1n 1865 the Govt. of the
North-West Provisce [Later United Provinces stacted draining the [heel by eacavauing sod
widening the channel of Sahily from the eastarn ond of thee Iheel 10 the Yamuna. This
dumelmuamuhekmumwmhuwmnmnmnw
of 51700 km m UT of Deths and 5 Km in Haryana

um.uhlhvwm-lupmbmaudwmmmedmnm.nhem
surrounding the water body iy recurrently flooded. Floods are therefore o regulat
feature, and majar floods have born recoded - 1951, 1964,1977, 19811995 with kesser
floods b 1975, 1976, 1983.1996,2010 2016 and even in 2020 Subsequently, alter the
floads uf 1964, the Union Territory of Dol bublt an embankmetit on its safe of the Jheel
wmmmndmmmmmmmmmmm
comtruction of embankment has thas curtailed the asturyl flood pulses. and abso
mﬁmmmwhwnmmw-mwmm«mm
wrban development

Wetlands are defined in the toxt of Ramsar Convention {10 which ladia 15 & signatory ) 4s
“areas of morch, fen. peat lond or woter, whether natural or artificlal, permaneat or
temporary, with water that is static or flowing, fresh, brockish or salt, inclibing
arvas of mirine water the depth of which at low tide does not exceed six meters”
Wetlands are debincated based on their key indicators - namely presence of permuncet
or intermitient inundation (At lesst in excess of 15 days in o normal hydralogical year),
hydrophytes (oldo-mmmwm.nndwml(wuhmdwnu lewels
Jess thitn | foot). A systematic delinestion of wetland rogime has not been tone in case of
wlm.mmwmm.mwumw
purpose

I Mo years vast areas of the Nagifgarh heel depression have beett submerged. Thus,
in 1950 the [heel sshmerged 145km2 (14500 ha| and in 1964 the Najulgarh [heel
srainedt & spieead of 290km2, [Source: lerigation and Pond Control Department, NCT of
Delhl]

High flood level i the area was at 212.5m contour ardd this would therelore be the level
to whtich flood waters can cover in the event of very high ratnfall The food water wasaily

10
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owvers the ares under the L% contour and rarely go beyand the 210m contour. The
data vegarding the 1977 [which may be taken as tho once in a 1M years flood on the
Satubn) Hoods level is avadable from |&FC website (Picture-1)

X
77 s

rd N .
a':'l AJAETHAN

Map 2. Catchument of Sahibd River

n

18



902

Moture 3. Inwmdation oo August 20, 2020 en Deiki side (top beft and right)
and Harvans side (bottam left and right)(Crodit: Remesh Momukushe)

1.10. On bebiadl ol e NGTx context & visit was made to Nagafgarh [heel by a team consisting of

Hon'ble Member of Yamuna Monitoring Committes. Shr 118, Sapwan, two Monitoring
Committee Mémbers of Maryama, Shri. MDD Sinha, Additional CEO, Gorugram
Metropolitan Development Authority and hiy tosm, the Member Secretary of CPCE and
ey team, Hrigation Department of Haryana and HSPCB Mumbers and Professor CR
Babw of the University of Dethy. The visit was made on January 25 2020 An excerpt from
the report of Prol. Habu i reproduced helow

“The deft st Nagafgorh fherl o the unly lundform that ensures the safety tn Gueugram and
Delhi from the messive floodwaters durig hegvy romfal! resdtiog from dimate chamge. In
foct, it was pointed out thut the freguent woter hgging of Gurngram oly roods and
submergence of Flaty in the submergubie wrea enclosed by 213m contour lar s the rule
rather thon the exceptmn Sectar |08 of Gurugram wnd seghboring areo which were
flooded wod swbmerged i 2000 hirve boen vought prder construction and are in the (org
floud mane Nejalgurh theel i the onty safeguard for both the citiex against dimate change
and aduptotion (o extreme eventy - extreme temperature and remfolt *

As per the data and avatysis of the topography of the arcs and surface hydrology, the
high fland level in the area was at 212.5m contour level 1t is alse cloar from the reporn of

13
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the Techncal Commuttee of Stme Wetlamd Ahority Haryaesa that the Bood water
ity coverrs the area under the 20%m comtour and rarely go beyond the 2 10m conton
1808 clear that the 209m contour leved s crucsal far the maantesance of this sheel Taking
It cotmdecation, the lean season historical data, an appropoate come arva T the
wetland to be considered by the state wet land Authocty, The area alse o be declited
as butfer where the community can practice seasonsd agriculture and no coastruction
activity and mining are permitted On the eastern and wesiern sdes, the mapor sectinr
road intersecting the 211 m contour can be the boundary of the baffer aone as deoded by
SWA in due rourse . This delinsation takes 1mo scoount

o  Permuncnt and intermittent mundation areas, as well as the presence of

Bydeophytes
o Detalled contour mapping presented in report of Prof © K Babu
o Report of the Techmical Committee of the State Wetland Authonity, Haryana

o Report of the Divisions] Commussinner, Guragram

TAZ it o crocial that constraction activity in and around the wetland regon & completely

vurtalled given the high risk of hguetaction and earthgquake Hozards

MARYANA

Map 1 Setsmie hacard mmaps for Dedhl (beft) and Haryuns (Hight)

[Joint EMP of Haryana and Government of NCT of Delhi filed by
the CPCB before this Hon’ble Tribunal vide Report, dtaed:
13.12.2021]

The Joint EMP reads as under:

“The Wetland Authorities of Haryana and NCT Delhi have examined
each other s environmental management plan and come up with this
Jjoint document stating shared vision on wetland notification,

20
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management objectives, actions, monitoring mechanisms and
institutional arrangements.”

Executive Summary

s The Wetand Authoriies of Haryana and NCT Delhi have examined each ather's
environmental management plan and come up with this joint document stating
shared wvision on wetland naotificason, management objectives, acsons,
monitaring mechanisms and institutional arangements.

2. Najaigarh Jheel, a ransboundary wetland shared between Haryana and NCT of
Delhi, 15 a critical natural infrastructure for the region, buffering floods, treating
wastewater, recharging groundwater [with high powential for water supply to
significant population] and prowding habitat to numerous plant, arkmal and bird
species. The high omithological value of the wefand is indicated by the
presence of 281 bwrd species, including several threatened ones (such as
Egyptian vulwre, Sarus Crane, Sieppe Eagle, Greater Spotted Eagle, Impenal
Eagle) and those migrating slong the Central Asian Flyway. Nearly a hundred
species are winter migrants visiting the lake from Eurasian region the rest being
resdent Indian or local migrants. The wetland also supports heronnes of
Daners, Comorants, Cattle Egrets and Ibises. The wetdand also supports a good
population of pisces, malluscs and gastropods which is why the Jheel suppons
a good population of avifauna

3. Despite being the source of several benefits and sustaining habitats of
diverse species, Najafgarh Jheel has been highly fragmented and
transformed, built upon, used as a waste receptacle, and infested with
invasive species. The Sahibi River, of which Najafgarh Jheel was the natural
floodplain, has been convered vinually into a drain The decimation of
wetlands has exposed the neighbouring settlements in Haryana and NCT of
Delhi to high risks of pluvial flooding and reduced groundwater levels.
Recent constructions within the wetlands, while impeding natural wetland
functions, are pr lous owing to high seismicity and liquefaction within
the region.

4. Conservation and wise use of Najafgarh Jheel s an imperative for
ble urbanisation of the NCT of Delhi and Haryana region, while also
securing the role of wetlands as a part of critical ecological networks, key
being, a part of the migration comidor in the Central Asian Flyway. The
Gowemment of India, through its numerous polices and programmes, s
desirous of mainstreaming full range of ecosysiem services and biodnersity
values of wetlands within developmental planning at various levels
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Implementing Wetlands (Conservation and Management) Rules, 2017

5

The top prionty is 1o notfy Naaigarh Jheel and its area of influence under the
Wetands (Conservason and Management) Rules, 2017, which is an imperative
under the several judicial dwecsons, especially Supreme Count order of
February 8, 2017. The natificason will also act as a safeguard against the high
developmental threats from galloping urbanisation in the region. The flood
cushioning, groundwater recharge and waste treatment functions of the
Najaigarh Jheel acquire high signiicance in the face of increasing water sress,
and intensity and frequency of extreme events due to cimate change and other
SIressors.

Both States agree that core zone of Jheel will encompass the area enclosed
within contour 209m amsl as the zone of permanent inundation with seasonal
vanability extending further into the zone of influence which will extend upto
comow 211m amsl. The zone of influence may be pamally modified on the
Haryana side by exsting sectoral roads on east and west. [see Map 1]. Both
sides noe that the inundation area of the 100 Year High Flood Lewel extends to
contour 212 5m amsl which also overlies zone of the highest sod liquefacson in
the region and which is classified as Seismic Zone IV where buidings would be
vulnerable 10 nawral hazard

The present wetland regime s a pale shadow of an extensve expanse,
spanning nearly 24000 ha unil the 1960s Regulason and fragmentation of
flows of Sahibi River and construction of embankment on the Delhi side have
fed 1o a significant curtadiment in wetand area and inundaton. The creation of
Bund along the Najaigarh Jheel on the Delh side has resulted in massive
reduction in the Jheel spread. Still, in Delhi 6500 acres under 211m contour level
[inclusive of area under lower contours], 2200 acres under 210m contour fine
and 890 acres under 209m contour fine would be potentially available for
holding flood waters Urbanzaton has also reduced the submergence area in
Harnyana Ssll, in Haryana, 5349 acres under 211m contour line inclusive of area
under lower contours), 3436 acres under 210m contour fine and 917 acres
under 209m contour line are avaidable for holding flood waters (Sinha et al,
2019). The area s also in conformity wath wetland demarcation on Survey of
India map submitted by Government of Haryana to the National Green Tribunal
in 2015 Even in regulated conditions, the water levels ar Dhansa reguaor
(upstream of Najafgarh Jheel) have been around 2099 m ams! (average
maximum for 2010-2020) and average 210.6m amsl! [daily record from 20 July,
2021 - 9 Ociober, 2021 - see Annexure A- source | & FC, Delhil. Owing to the

5
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extensive hydrological modifications, the wetand s mostly confined within the
210 m ams! contour wherein it s inundated for at least 15 days in a year
athough in 2021 monsoon there have been 90 contnuous days of average
210.6m level [see Annexure Al Groundwaier is close © surface. Settlements in
the region have naturally evolved around the inundanon regime, mostly present
outside 211m amsd elevation Nowably, some pans of newly bult-up areas in
Secrors 107 & 108 of Gurugram fall within this boundary, and being built on
wetlands, are routinely submerged. On Delhi side, this area encompasses the
Zone L of Maseerplan, already designated as Jheel

8 Developmental activites within the conoour 21lm ams are most likely to
adwersely influence wetland functioning and should be considered as no
construction buffer zone or zone of influence’ as per provisions aof the Wetlands
(Consernanon and Management) Rules, 2017 This zone spans 4,740 ha (2,600
ha in NCT of Delhs and 2,140 ha in Haryana) The area is also a hazard zone for
construction due 10 high sessmicity and soil liquefaction nisks. (refer Map 1 at
page 7 for extent of wetland and zone of nfluence)

9 Regulation under the Wetlands (Conservaton and Management) Rules, 2017
wathin the wetland and its zone of influence s proposed 10 be as follows:

Prohibited « Conversion for non-wetland uses | « Drersion of inflowang

Activities mncluding encroachment of any water channels
Kkind: + Change inland use.
e Seting up of any industry and * Poaching.

expanson of exsang industnes;
e Manufacwure or handiing or
storage or disposal of:

o construction and
demolimon waste covered
under the Construction
and Demolion Wase
Management Rules, 2016,

o hazardous substances
covered under the
Manufacture, Sorage and
Import of Hazardous
Chermical Rules, 1989 or
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of the Ministry of Environment, Forest and Climate Change as the reference
framework.

The expert committee refers to this document as a framework plan 1o be used as
a guide for developing a comprehensve management plan based on a
diagnostic evaluation of wetland featwres and related biodiversity and their
goweming factors, invaling a multidisciplinary expent ®eam and extensive
stakeholder consultations. The plan also provides a basis of wetland
demarcation for the purpose of notificanion under Wetlands (Conservation and
Management) Rules, 2017. Given that this is an interstate wetland, the Wetland
Authonties of both states have examined each other's environmental
management plan and come up with this joint document stating shared visian on
management abjectives, actions, monitoning mechanisms and nstitutonal
amangements

Wetland Extent

14

Straddiling the border of Haryana and NCT of Delhi, the Najaigarh Jheel is a large
wetland located in the Sahibi Rer Basin which spans 10611 km- across
Rajasthan, Haryana and NCT Delhi (Map 1) The wetland forms part of the course
of the Sahit River and s depicied in the maps of 1803, 1807, 1936, 1964, 1975,
1984, 1996, 2010 [Surney of India] and can be readily seen as an intersiate
waterbody in vanous satellite images. It 15 also mentioned on p. 94 of Nasonal
Wetand Atlas [Haryana State], 2011, and as per the February 8, 2017 directions of
the Supreme Courtin matter related to Wit Pestion(s) (Civil) No(s). 230/2001 isto
be notfied under the provisions of Wetlands (Conservation and Management)
Rules, 2017.

The curmrent wetland regime s a fragment of large expanse, which was nowed in
the Delhi Gazetteer, 1883, as having a spread of 88 square miles [226 kmror 56500
acres] based on the Revenue Settlement Records [Maconache, 1880 In 1865
the Govt of the North-West Province [later United Provinces] stanted draining
the Jheel by excavating and widening the channel of Sahibi from the eastern end
of the Jheelto the Yamuna. This channel then came 1 be known as the
Naaigarh Nala or Najaigarh Drain having a length of 51 km in UT of Delht

Being a shallow depression in a large catchment and with constricted outfall, the
area surounding the wetland s recurrently flooded Foods are therefore a
regular feature, and major foods have been recorded — 1958, 1964, 1977, 1988,
1995 with lesser floods in 1967, 1975, 1976, 1983, 1996, 2010, 2016, 2020 and even

14
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in 2021 Subsequently, after the floods of 1964, the Union Temitory of Dethi built an
embankment on its side aof the Jheel to prevent inundation of its areas parting
the Jhesal into north and south segments. [Haryana cannot similarly do so as this
is the only route for escape of flood waters from Gurugram to Yamuna River].
Again, after the massie floods of 1977the Najaigarh Drain was widened to
accommodate the flood and Delhi stared constructing the Supplementary Drain
to camy the excessive flood discharge to the Yamuna The construction of
embankment has thus curtaded the natural flood pulses, and also tnggered land
use change, with large swathes brought under agnculture, and fringes for urban
development.

Wetands are defined in the text of Ramsar Convention (to which India 5 a
signatary) as “areas of marsh, fen, peatland or water, whether natural or artficial,
permanent or temporary, with water that is stasc or lowing, fresh, brackish or
salt, incdluding areas of manne water the depth of which at low ude does not
exceed six metres”. Wetlands are delineated based on ther key indicators
namely presence of permanent or intermittent inundation (at least in excess of 15
days in a normal hydrological year ), hydrophytes (of dominance above 50%), and
saturated sod (with ground water levels less than 1 foot) A systemanc delineation
of wetland regime has not been done in case of Najafgarh Jheel, however the
inundation patterns provide a robust indicator for the said purpose. The cument
regmes however are significantly modified by the embankment on the Delh
side, and operation of regulators at Dhansa (upstream of the wetland).

In flood years vast areas of the Najafgarh Jheel depression have been
submerged Thus, in 1958 the Jheel submerged 145 km- [14,500 ha] and in
1964 the Naafgarh Jheel attained a spread of 240 kme. [Source: Irigation and
Flood Control Department, NCT of Delhi].

Data on the spread atained in 1977 is available, not in ®rms of area butin ©ms
of contowr levels reached by flood waters. The waser levels are recorded at the
depth gauges on vanous regulaiors and bndges by Dept. of Imgason and Flood
Control, Delhi [| & FC]. The followang data regarding the 1977 [which may be
taken as the once in a 100 year flood on the Sahibi] flood levels is available from |
& FC websie (also seelmage no.4 on p17):

“The max level recorded D/'s of Dhansa regulator was 212_80 m amsl (697 98 ft) on August S

1977 and the max. level recorded at Kakraula was 212 125 m amy (6895.77 ft) on August 16

1977 and the same level was recorded ot Basaidorapur on August 17, 1977. The rurdl area in

Delhi remained under water for about 3% months and were free from submersion anly in the
nd week of N ber”

15
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1.10 The water level data for 2010-2020 (Table 1) and for 2021 (Table 1A)indicates that
ewen in the regulated condmon, the average maximum water level anained
at Jhaskra bridge immediaely downsteam of the Jheel] over the last 11 years
has been 20990 m amsiand average minimum lewel has been 20875 m. These
levels are the result of intense rainfall events in Gurgaon and SW Delhi and do
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not cater to the basin level events which can occur in any year. While there isan

impression that there s hardly any flow in the Sahibinver due 10

several checkdamsin the Rajasthan sde upstream of Masani Barage the
northen pan of the Sahibi catchment [downsteam of Masani Bamage]
amounting to some 5000 km-, is capable of generating massive inflows, well
beyond the water holding capacity of the Jheel

Tatde No 1: Water Leved jm] And Discharge Of Naigarh Orain L &0 Of Jhest
NAJAFGARH DRAMN
veAn MANEALL frve) OHANSA ISCHARGE Cusex) | DHANSA REGULATOM (Lawst) JHATHRA (Lawel)
N - ) - B T e

mwn sS40 L F e a8t 200 300 nosrs 208 750 oo
EL EAL an o 130 am s 1A e 100 W70
w2 im Mm o o) e o am MWer:
»n 0 am 7 L] 08 250 baul i) 208 750 200 %0
e L ns 0 g 200 30 0300 208 £50 200 M0
s 180 Qe » R Y 0 X0 709 00 e 000 298 70
e 1% L ' "™ 00 2% noors 200 000 20000
wmr in b b » 158 08 %) 09 45 08T 200 635
»n. i, L-E T 18 | o Joxme 200 D00 wum
e R M» T o 20A W N e 208 000 206 37%
b= am Woeo 144 2000 2% name 208 000 080

Saurce - 1& FC, Dellu

Table No 2 - Water Leved fn m ams] Ataned &t Dhansa, Jhatkcra, Sakraul (2021)
[Data for all days from 20/7/21 10 9/ 10/21 Avalable In Annexure A]

Date Dhansa Jhatikra Kakraula
20072021 | 210350 210.250 210.300
20072021 | 210700 210.650 210450
0L082021 | 210800 210.750 210575
08082021 | 210875 210850 210550
13082021 | 210800 210.775 210500
22082021 | 210550 210.450 210250
06092021 | 210650 210575 210350
120092021 | 210800 210.750 210550
170922021 | 210950 210.400 210650
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21092021 | 210950 210875 210650
30092021 | 210900 210850 210575
09/10/2021 | 210650 210.600 210325

Seurce - 1& FC, Delhi

Map No 2 - Catchwnent of Sahiix River (Sowrce: imgation and Flood Contrat Depamement, NCT Desty)

27
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image No. 1 - iundasion of 1577 Soods {Landsat MSS magery, Sirfia et &, 2019)

mage No. 2 :

fmage No. 3 : Sutmemenas mAmgNgdngfcd(Samm S.I(G:SrlmElAL.Z‘m?)
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On behalf of the NGT a wvist was made © Naafgarh Jheelby a team
consisting of Honble Member of Yamuna Monitoring Committee, Shri. B.
S. Sgjwan, two Monitoring Commitiee Members of Haryana, Shri M. D. Sinha,
Additional CEQ, Gurgaon Metropolitan Development Authonty and his team,
the Member Secretary of CPCE and his team, Imgason Deparment of
Haryana and HSPCB Members and Professor C R Babu of the University of
Delhi The wst was made on January 25 2020. An excerpt from the repon
of Prof Babu s reproduced below :

“The left out Najofgarh theelis the only landform that eémsures the safety to
Gurugram and Delhi from the massive floodwaters during heavy rainfall resulting from climate
change. In foct, it was pointed out that the frequent water logging of Gurugram city roads and
submergence of flats in the submergible area enclosed by 212m contow line is the rue rather
than the exception Sector 108 of Gurugram and neighbouring areas, which were flooded and
submerged in 201Q have been brought under construction and are in the core flood one.

Najafgarh theel is the only safeguard for both the cities against climate change and
adaptation to extreme events — extreme temperature and rainfoll”

As per the data and analysis of the topography of the area and surace
hydrology, the high flood level in the area was at 2125m contpour level Based
on the chronological record, map senes, water level data and visual ewdences
presented above the core area of the Jheel may be delineated outside contour
209 m ams (Map 3). The area between contours 209 m amsl and 211 m amsl
serve as the zone of influence, whereas the area upsl 2125 m amd s a zone
of high floods It is also clear from the repon of the Techmical Committee of
State Wetland Authonty Han@ana that the flood water usually covers the area
under the 209m conour and seasonally go beyond the 210m coniour. It s
clear that the 209m contour level is crucial for the maintenance of this Jheel
The zane of influence s to act as a buffer zone for holding seasonal floods
where the community can practice seasonal agriculiure but no constructon
actvty and mining are pemitted, On the easem and wesiem sides
[Gurugram], the major existing sector road intersecing the 211m conour may
be the boundary of the zone of influence. This delineation takes into account

. Permanent and intermittent inundaton areas, as well as the presence of
hydrophytes.

. Zone L of the Masterplan of NCT Delhi which already reserves an area of
356 ha [890 acres| designated as Najafgarh Jheel (Figure 1) Masterplan
also mandates that one revenue village depth along NCT Delhi boundary
15 10 be mantained as green belr

il
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ANNEXURE O-4
Statuus Report by Haryana State Wetland Authority, dated:

29.07.2024:

BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

FRINCIFAL BENCH, NEW DELH)

EA Nu, 16 of 2019
IN

OA Neo 153 of 2014

Indian National Trust fer Art and Culture Heritage

Gavt of NCT apd Delbl & others
! INDEX
Sr. Particulars
No
e Repon

1| Annexure-R1

' 1 Annexure-R2

Mace Panchikul
Dated: 29 07 2024

- Applicant

o Respende st
Dated
20072023

072024

k-

Pardeep Kansu
Meomber Secretary
State Wetland Authority. Fsryams
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCIHL NEW DELHI
EANa lhof 2019

n
OA Na 153 of 2014
Indisn Nationa] Trost for Art and Culture Henitage
~Applicant
Vs
Gt af SCT and Delhi & others
.- Respondent

STATLS REPORT BY WAY OF AFFIDANVTT OF PARDEEF
KUMAR, MEMBER SECRETARY, STATE WETLAND
AUTHORITY, HARYANA IN COMPLIANCE OF ORDER
DATED 1602 2024 AND 25042024

I, the dhovesnumed deponemnt, do herely sokenmily affem and dodax =
under: «
MOST RESPECTFULLY SHHOWETH:

1. Thet the Indmn Natioml Trust for Art snd Cubtume Herftage filed an
OA No. 153 of 014 md praved for mung dimctoes  for
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Fig.47. Water spread on Sept 24, 2021 was 2048 acres

Fig. 48. Water spread was 1667 acres on Nov 11, 2021
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ANNEXURE O-5

Google Image of 13.06. 2024 showing 1125 Acres
Submergence Area Along Contour

NAJAFGARH JHEEL ( SENTINEL 2 - 15th to 30th JUNE, 2024) e

0 ' 2 “ ‘ .

Mocrraiees

Najafgarh Jheel Extent 1250 Acres as on 30.06.2024
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ANNEXURE 0-6

[ Zane of Infivence
Water spread area

Data Soxsre - Landsat § -
26 Sep 2010
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2020-September

NAJAFGARH JHEEL

£

Najafgarh Jheel Spread of 1250 Acres on 25™ November, 2018

Google Barth
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Annexure O-7

Executive Summary

3. The Wetand Authoriies of Haryana and NCT Delhi have examined each other's
environmenial management plan and come up with this joint document stating
shared vision on wetland notificason, management obectives, acsons,
monitaring mechanisms and institutional arrangements.

2. Najaigarh Jheel, a transboundary wetland shared between Haryana and NCT of
Delh, is a cntical natural infraswructure for the region, buffening floods, treating
wastewater, recharging groundwater [with high poental for water supply to
significant population] and prowding habitat to numerous plant, arimal and bird
species. The high omithological value of the wetdand s indicated by the
presence of 281 bird species, including several threatened ones (such as
Egyptian vulwre, Sarus Crane, Seppe Eagle, Greawer Spotted Eagle, Impenal
Eagle) and those migrating along the Central Asian Flyway. Neardy a hundred
species are wanter migrants visiting the lake from Eurasian region the rest being
resdent Indian or local migrants. The wetland also supports heronnes of
Darers, Cormorants, Cattle Egres and Ibises. The wetand also supports a good
population of pisces, malluscs and gastropods which is why the Jheel suppons
a good population of avifauna

3. Despite being the source of several benefits and sustaining habitats of
diverse species, Najafgarh Jheel has been highly fragmented and
transformed, built upon, used as a waste receptacle, and infested with
invasive species. The Sahibi River, of which Najafgarh Jheel was the natural
floodplain, has been cornvered vinually into a drain The decimation of
wetlands has exposed the neighbouring settliements in Haryana and NCT of
Delthi to high risks of pluvial flooding and reduced groundwater levels.
Recent constructions within the wetlands, while impeding natural wetland
functions, are precanous owing to high seismicity and liquefaction within
the region.

4. Conservation and wise use of Najafgarh Jheel is an imperative for
sustainable urbanisation of the NCT of Delhi and Haryana region, while also
securing the role of wetlands as a part of critical ecological networks, key
being, a part of the migration comidor in the Central Asian Flyway. The
Gowmment of India, through its numerous polices and programmes, s
deswous of mainstreaming full range of ecosysiem services and biodnersity
values of wetlands within developmental planning at vanous levels



